1 Pepers loid

w) t No. XIV—Eleventh
%:m 1974,

(vi) Stateméiny No. XIIN—Twelfth
Session, 1974.

(vil) Statement No. XVII—Thir-
teenth Session, 1975.

(viii) Statement No. I-—Fifteenth Be-
ssion, 1976.

[Placed in Library. See No. LT-10407/
96.7

RxviEw & ANNUAL REPORT OF HINDUg-
van ZiN¢ LTp,, UDAIPUR FoR 1974-75

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHR1I SUKHDEV PRASAD): I beg
to lay on the Table a copy each of the
following papers (Hindi and English
versions) under sub.section (1) of sec-
tion 819A of the Companies Act, 1956:

(1) Review by the Government on
the working of the Hindustan Zine¢ Li-
mited, Udaipur (Rajasthan) for the
year, 1874.75,

(2) Annual Report of ihe Hindustan
Zinc Limited, Udaipur (Rajasthan) for
the year 1874-75 along with the Audit-
ed Accounts and the comments of the
Comptroller and Auditor General
thereon. [Placed in Library. See No.
LT-408/(76.]

LIMESTONE AND DoLoMite MINES
LABOUR WELFARE FUND AMDT.) RULES,
1975 EMPLOYEES' FAMILY PENSION
(AMDT.) SCHEME, 1976, ANNUAL REPORT
or CENTRAL BoARDp ForR WORKERs Epv-
CATION FOR 1974.T5 & NOTIFICATIONS.

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): I beg to lay on
the Table:—

(1) A copy of the Limestone and
Mines Labour Welfare Fund
(Amendment) Rules, 1975 (Hindi and
English versions) published in Notifica.
Hion No. G.8.R. 285 th Gagette of Indla
datag the 21st February, 19%s, r
sub-gection (4) of séclion I8 of
Limestone and Dolomite Mines Labour
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Support Prices of 143
Vital Agrl. commodities {CA)

Welfare Fund Act, 1972. [Placed
Libraty. See No. LT-10409/78].

(2) A copy of the Employees’ Family
Pension (Amendment) B8cheme, 1976
(Hindi and English versions) published
in Notification No. G.S.R. 182 in Ga-
zétte of India dated the 7th February,
1976, under sub-section (2) of section
7 of the Employees’ Provident Funds
and Family Penston Fund Act, 1983,
together with an explanatory memo-
randum. (Placed in Library. See No.
LT-10410{76].

(3) A copy of the Annual FReport
(Hindi and English versions) of the
Central Board for Workers Education
for the year 1974-75. [Placed in Lib.
rary. See No, LT-10411/78.]

(4) A copy each of the following No-
tifications (Hindi and English versions)
under sub-section (3) of section 37 of
the Apprenticeg Act, 1961:—

(i) The Apprenticeship (Second
Amendment) Rules, 1976, pub=
lished in Notifleation No. G.S.
R, 38(E) in Gezette of India
dated the 23rd January,
1976.

(ii) The Apprenticeship (Amend-
ment) Rules, 1976, published
in Notification No. G.S.R. 125
in Gazette of India dated the
24th January, 19878, [Pluced
in Library. See No. LT-
10412,76].

12.01 hrs, ~

CALLING ATTENTION TO MA«
TTER OF URGENT PUBLIC IMPOR-
TANCE

SUPPORT PRICER OF VITAL ACRICULTURAL
CoMMoDITIES

SHRI ERASMO DE SEQUEIRA
(MARMAGOA) : I calf the attention of
the Minister of Agriculture and Irriga-
tion to the following matter of urgent
public importance and [ request that he
may make a statement ;



